ITEM NO.25 COURT NO.2 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (Crl.) No(s). 8312/2016
THE STATE OF UTTAR PRADESH Petitioner(s)
VERSUS

SHIV KUMAR & ORS. Respondent (s)
(Office report for directions)
Date : 13-11-2017 This petition was called on for hearing today.
CORAM

HON'BLE MR. JUSTICE S. ABDUL NAZEER

[IN CHAMBER]

For Petitioner (s) Mr. Gaurav Agarwal, Adv.
Mr. Kamlendra Mishra, Adv.

Mr. Adarsh Upadhyay, AOR
For Respondent (s) Mr. Vanshaja Shukla, AOR

UPON hearing the counsel the Court made the following
ORDER

Two weeks' further time is granted to learned counsel
for the petitioner to take appropriate steps in respect of

deceased respondent no. 5.

(DEEPAK MANSUKHANTI) (RAJINDER KAUR)
AR-cum-PS Court Master
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